
BEFORE THE HONBLE NATIONAL GREEN TRIBUNAL, NEW DELHI 
(PRINCIPAL BENCH) 

In the matter of 

the Hon 'ble Tribunal 

1. 

RESPECTFULLY SHOWETH 

Shallabjit Singh 

V/s 

Original Application No. 173/ 2023 

State of Punjab and Others 

Submission of report received from the Thapar Institute of 

Engineering Technology Patiala in compliance to order dated 05.01.2024 of 

.... Applicant 

1 

Respondent 

That briefly submitted, the above mentioned case relates to letter 

petition dated 05.11.2022 sent by Shallabjit Singh regarding a 
pharmaceutical unit namely M/s Nectar Life Sciences Limited at 

Village Haibatpur, Tehsil DeraBassi, District SAS Nagar (Mohali). The 

letter petition was registered as Original Application No. 173 of 2023 
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2. 

3. 

titled as Shalbhjit Singh vs State of Punjab. 

That the earlier Action Taken Report in the matter was filed by the 

Punjab Pollution Control Board (PPCB) before the Hon ble National 

Green Tribunal on 04.01.2024. 

That after consideration of the matter, the Hon ble National Green 

Tribunal was pleased to pass an order dated 5.01.2024, the relevant 

extract which as contained in para no. 6 is reproduced below for 

kind perusal and reference: 

"6. Learned Counsel appearing for the PPCB has 

submitted that sample analysis report of the samples 

taken from the unit is awaited. Therefore, a fresh report 

after obtaining sample analysis report will be filed. The 

PPCB is also directed to carry out water audit and 

submit the water audit report as also the water flow 

chart of the unit in question and also point out the 

sample analysis report of discharge of water from the 

unit by whatever source. The report will also disclose 

the manner of disposal of sludge by the unit in question 

and quality of groundwater around the industry. Let the 

report be filed within a period of sic weeks by e-mail at 

judicialngt@gov. in preferably in the form of searchable 

PDF/OCR Support PDF and not in the form of Image 

PDF." 
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4. 

5 

6. 

That the Punjab Pollution Control Board has engaged School of 

Energy and Environment, Thapar Institute of Engineering 

Technology (TIET), Patiala as an Institute of Repute (IoR) to carry 

out water auditing, groundwater study in and around the industry, 

adequacy of ETP/MEE, complete material balance incuding 

generation of sludge and study as to whether unit is based on ZLD 

Technology or not. 

That the Thapar Institute of Engineering Technology, Patiala has 

submitted Environment Audit Report of the industry namely M/s 

Nectar Lifesciences Ltd., Unit-2, Village Saidpura, Derabassi with 

the Punjab Pollution Control Board on 28.02.2024. A copy of the 

Environment Audit Report submitted by Thapar Institute of 

Engineering Technology, Patiala is enclosed herewith as Annexure 

A for kind perusal of the Hon'ble Tribunal. 

That the Environment Audit Report of M/s Nectar Lifesciences Ltd. 

Unit-2, Village Saidpura, Derabassi as submitted by the Thapar 

Institute of Engineering Technology, Patiala is being examined by 
the team of officers constituted by the Board for the purpose. The 

team will submit conchusive recommendations in due course of time. 

In this regard a time period of four weeks is requested for. 

It is, therefore, requested that four weeks' time may kindly 

be granted to the Punjab Pollution Control Board to submit the 
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Date: 

conclusive recommendations in the case after consideration of the 

Environment Audit Report submitted by Thapar Institute of 

Engineering Technology, Patiala. 

oy. o3: 2024 

Place: SAS Nafar 

4 

Submitted by 

(Er. GursharaD Dass) 
Environmental Engineer 

Punjab Pollution Control Board 
Regional Office, Mohali 
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